RESEHK\ED

CENTRAL ADN1 NI STRATIVE TRIBUNAL __ALLAINABAD BE I\CH

4llahabad this the @t day of ey 1994,

» Hon' ble Mr., Justice B.C. saksena, Vice-Chairman
Hon' ble dr. K. Muthukumar, Administrative Member

| Oricinal Applicstion no. 83 of 1992,

1, Dilip Kumar,$/c sri Om prakash, Guard, Railwey
(uarter no, 511B, Lelitrnagar, Allehabac.

5. TPradeep Kumar Yadav, S5/o sri K.L. Yadav, Rfo
367/322, "ohatshimganij, allenacad,

s o0 A-l;_«licantS.

Counsel for the Applicant sri sunil Rei

vers us

l. The Union of Indie through the Seneral llanager,
Q%j* N. Xly. Beroda House, New Delhi.

) K% 2. The Divisional Railway Mgheger, Northern Railway,
\\ : : Allahabad.
\
f% 3. Tne Senior LCivisional Commercial Superintendent
o\ N. Rly Allahabad. -
4, The Senior nDivisional berscrnnel Ufficer, N. Rly
Allahabad,
5. The senior Divisional Accounts Jf ficer, N. Rly,
Allshabad.

.es Hespond:nts

GCounsel for the Respondents SIi A.V. srivastevs/F. athur
sri B.B. Paul,

Alongwith
b Ofiginal apwlication no. 406 of 1994

1. subhash Chandrz, $/o Ssri Raje Ram, R/o 407, Rajapur,
Distt. Aliahebad.

2. ﬂﬁﬁ%%gﬁ%%?r’ >/o ©®. Prasad, R/o 317, K D.S.A. Ground

Vers us

l. he gnion of India throush the jeneral K ey
t R{Y ’ D“o%*a Houge, héw Seini® © K.ana.:e

Sal
2, The Divisicnal Railway i‘@nager, N. Rly aAllahabad.
' g\ﬂ‘:\/ R
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The senior Civisional Comuercisl, Superintendent
I.. Rly allehalkcd.

.+« FRespond=nis

~—ortgitial Acplicetion no. 110 of 1993

Syed Nizam Hussain, $/0 Syed Ali Hasan, 4fa 29 yrs,
R/o ltohsila Chiktoli, F.S. Hussaindoec, P.O.
Japla, District pPalayum,

Ragubir Sharan Xharwar, S/o Sri S. sunder, A/a 33 )
R/0 877=A Shestri Colony, Distt Mugalssrai.
eve Appilcanits
Vers us .-

Jnion of Indie, through 3eneral Manazer, I, o ly
Rai lwey Roard, Ssrodes House, New Deirl.

h'ef jo AN i ' 2 ) i, }. 5
OﬁSe;CNgQ?Egﬁﬁ%.SJperlnéebdent, N. rly Barod

Divisional Railway jlenaser, Northern Kaillway
Nawab Yusuf Road, Allahabad.

Seni :r pivisinal Comerciel Superintendent,
N. Rly hawab Yusuf Roac Aliahabad. ‘

es - REessONGenss

Jriginal applicetion nc, 39 of 93

Nirgla sirgh, S/o n. 3ingh, a/a 30 Yrs, R/p
Ram Bssic Vidalaya, Darganj, Allahestao,

Tarak vath Fandey, S/o B.D. Fandey, A/8 30 Yes.
3/0 Village Kewalpur, Post Beri-visa, District
Varanasi,

Kamla Kant shukla, 5/0 P.N. Shuxla, B/o Rem Besic
vidyalaya, Darazanj, “llshabad.

Amar Bath, s/o Mangru, R/c Ram Basic Vidysiaya
Daraganj, Allahabad.

sushil Kumar Tripathi, S/o K.S. Tripathbi, R/o
vil.ege Laxshagraeh, Post Lakshagarh (iandia),
Distt. allehabso.

shyam Shanker Shukla, s/o sri i.s. shukla, Rfo
Vaishno ashram Ram Basic vidyalaya, Deraganj Distt.
aAllahabad,

"prlicants.

Hersus

Union of India thrcagh General sianager Northemn

Railway, Baroda House, New Delhi.

[4
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2, Chief Commercial Superintendent, Northern Rai lway
Baroda House, New Delhi. '

3. Divisiornal Railway Manager, N. lily, Allanhabad. ‘

4. Senior Divisiorizl Commercial Supreingendent
N. nly allahabad.

... nespendents
~ | |
5. Criginsl Application no. 38¢ of 1923 } |

1. Fezal Karim, ~/o ichd. Kadim, R/0 Villsoge Chakiya,
House nc, 104/24)1 Rpost Ofiice 5.F.C. Distt Allanhabad.

2, Ajay Kashyap, $/¢ F.S. Keshyap, R/o 63 J.K. Fourthr
Avenue, Raillway Colony smith koad, Allchabad.

.es Applicants

Versus

.-J,.\.l [y - a—
n

1l Jnien of India, through Seneral Manaser, Wurthern
Railway, KReilway Board Baroda House N. Delhi.

.

2. . thef Comwerclal superlntendant N. Rly Bar°dd,”,w B

S PR
L]
o

3. Divisional Rallway Menager, hcrthern Railway
Allaharad.

4, Senior Divisional Coummercial Superintendent.
Northern Railway Nawab Yusuf Road allshabad.

... Respondents.

6 Criginal Apwlication no, 32 cf 1993

1. Ganrul Hesan, Afa 29 vre s/o Late sri 5.N, Hesen,
®R/c¢ 121Dariyakad, Jogighat, allahatad,

L f?‘ppjhican

ersus

1, Jnicn of India through Genral Manager N. Rly, Rly
Boapd Baroda House hNew Deihi.,

2. Chief Commercial superintendent, N. Rly Baroda,

House, Nev Delhi.
Voo
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3. Divisional !iailway lanager, Northern Railwavy,
Wawab Yusf Road, Allahabad,

4, Senior Divisional Conmercicl Superintendent, 4
Nortnern inailway slishabadg.

LI N ) HeSp )ndcnts

7, Original A prlication no. 17382 cf 1992

1. vinod Kumar sherme, ~/c Shri Cnebi Lel, /o 17/a
Lahie Marg, sllahebad.

. s r:\_'-‘FJli Cant

Yersus

S The Union of India ihréggh:the‘chairmah, Railwey = .

Bosrd, New Delhi,

2, The seneral Msnager N. RBly Barods House, New Delh: .

- 3« The Divisional Railway &énagef, N. Rly Ailg!!éé;r'an

+ e e Hespondents

8. Jriginal Apclicstion no, 1534 of 1992

1. Shyem Nersin Singh, 3/0 R.N. Singh, R/o Will & post
Jenauli, Distt. Baksur, bihar.

2. Ravindra Tripethi S/o sri s.C, Tripathi, Rr/o
Vill, Dharampur shurwa, Tehsil .Phoolpur allahabad,

3. Ream Bharat, s/o sirdhari Lel, R/o Deogalpur, po:t
NMa Mau Aime Distt, Allahs.ad.

LR )—\p[‘li Caﬁt

Versus
l. Jnion of India, through Secretary Rellwly Board,
Refl lerg, hew Delhi.
2. Seneral Marager, Northern Railway, Rellway Bnewan

(Baroda rocu®) New Delhi, \

N\

STHCT Yo b .H‘.
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3. Chief Commercial Superiniendent, N. ily Ral 13hewan
(3aroda House) New Delhi.

4 4, pDivisional Railwey Manager, Northern Railway,
D.R.M. Office Nawab Yusuf Road, Allahabad.

6. Serior Divisional Commercial Superintendent, N. Rily
DeReM. Office, Allzhabad,

.+« Respondents

9. Original aApplicsetion no,352 of 1992

1. Rajendra Prasad Pandey, S/o Sri S.P. Fandey,
R/o Vill Nanhocopur, P.O. Pehara, Distt. Mirzepur

# J— el : - -7 _,", .
:; - Ta.. Applicent | . O
] Soe = -~
4 : o
- o Versus - :
"‘ - 1. -Tme Jnion of India through Jenoral hand e, 75@ wly

s }cew Delnhi. i .:.“.‘7‘

Ihe pivisional Rallway sanager, N. Rly Alléﬁ?bédﬁ"

AT AR

FTs

S AR ‘Senior Divisional Coamerc1al 3uudt N. hly DRM _
fozce Allahabad. REFCEEIE S __”‘vm_L;_~'

Responﬁehtéjg]

Tt diiin | S
A e b

10, Originel applicetion ne. 450 of 1994.

1. Raisndra Kumar, 5/0 Sri F.N. Jaisavwal, Rfo 228
Gandhi Nagar, iutthigenj, Distt. allahabad.

2. Remesh Chand, S/o Sri Late Hari Lal, R/o 19/216
‘ Luker Ganj, Distt., Al aabsd.

... Applicants

Vers us ﬁ
1. The Jnion of India through ihe General Maneuer ;
N. Rly faroda House, New Delhi, i

2 Divisional Reilway Manauer, N. Rly Allehabad.

3. S-N1OT Divisional Commervial Superintendent,




e M
N. Rly, alleahsabud,

.es Responderts

.

11, Criginal application no. 400 of 1994

1. Ram Miranjan singh, Afa 33 Yrs, 5/c Ssri KH.N. gingh
/o 183-alopibegh, Allehaiod,

2. km. Shashi Srivastave, A/A 26 Yrs, D/o Sri V.N,
srivasteva, R/o 1 Dhinjhwes whothi, alopibagh,
Alizhcbac.

3. Dinesh Kumer, A/é 3. Yrs, Sf/o sri G.S. Lel srivestave
£/o Villaje & Fost sinchars, DisTt. Mirzapur.

... Applicenis

Versus
1. Jnion Of India, thrushn Seneral :ianag-r, NOrthern
Rai lway, RHailway Bosrd, Rarode House. N. Delhi

2. Chief Fersonnel Officer, N. kly, Baroda 4.. e.
“ew Delhi,

3. nivisional Reilway pena.ier, Northern Railway, Nawab
vusuf Road, Allahabad.

4 senicor Nivisional Commercial superintendent
N. Riy, allahabad,

... Respondenss.

12. Original applicstion no. 339 of 1994

1. Kaci: ahmed, S/o sri abdul Shatoor Knon, Afa 30 Yrs
n/o 182/K/1, AeDeA Colcny Fair owpul Allzhabad.

2. Erijesh bFrasad, 5/0 5ri Maerain Fresad, Afe 26 Yrs,
../o 93<.iatiysre hoadm ,lcpibegh A rlanabad,

c Kemledh Sinmch, »/0 STi Rom Bali singh, afe 37 Yrs,
R/c 129 slopibagh, Alienabad.

4, Rajesh Kumar, Sfo Narein Fresad, a/a 28 Yrs, R/o
544 Colonelgan), allanabad.

5, Arun Kant srivaesave, 3/ srl M.P. grivastievs,
aje 3: ¥rs R/o Azad Scuare, +.mbagh, Allahabad.

6. xm. Vibha sarswat, D/o 5.h. serswat, afa 32 Yrs
/o 133-BC, Leader Road, nailway Colony Allehsbed.

7. Km. Abha Sarsweat, D/O 5.H. 5arswal, afa 27 Yrs

- \gh -7
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r/o 133-3C, Lesd Road, Railway Colony, sllahsbad.

—

h
e

4.

13,
v ' »

P

R/050-A Medhwapur allehabad.

2,

Hovil shankar Srivaétava, $/0 Sri Prem Kumsr, '
Aa 26 Yrs, R/ 130-C/51-L Rsirovp-pur, ‘
Allcnabad.

e.. Apolicents

Viersus

Jnion of lndia through General jianseg-r, N. Rly,
Railway Bourd, Barode House, Nev Delhi,

Chief Personnel Cfficer, N, Rly Barcds House,
ew Delhi, :
Divisional Reilway lMenacer, No Rly, A llahsbad.

]
Senior Divisionsl Gommerciel Superintendent, N. Rly
twavab Yusui Road, Allanatad,

ever BlESpONGdents

Criginel Application no. 397 of 1994 '
Piyush Kumar Dwivedi S/o K.K. Dwiwedi, A/a 29 Yrs
R.mesh saren §/s Hari Bhonker Lal, A /a 34 Yrs

R/o C-27/273=3, Indien Pres: Colony Jagatqganj,

Varanasi,

Re jeev Kumer Srivastave, S/o B.M. Lal, afa 30 Yrs
R/o CK-63/209-4 Choti Piyarie Districi, Veremasi

Amulya Kumar Gupta, S/c Sri N.K. Gupte, a/e 30 Yrs
E/o 178 yurana Katra, allahebed.

Surendra Kumar S/o K. Lal a/a 30 Yrs, R/o Vill, g
Fost Halimpur, Distt. Veranasi.

Rekesh Behati Srivasteve, 3/0 K.B. Srivestova,
Afa 26 Yrs, R/o 12 Ghas-Ki-Satti, Khuladbad,

Allshabad.

Friya Kant Srive-tave, 3/0 5ri AW.N. Lal, a/e 35 Yrs
/0 $=-1/64-2G Chupe-Fur, Distt. Varerasi.

Fraveen Kumer 5/o sri :.Frakesh, /& 23 Yrs R/c Shiv
3/13-K-8, Nawalpur Colony, .Lcerapur Basahice,
Varanasi,

s e Applicants o

Versus \\-
Lt
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l. Union of India, through General Manager, N. Rly,
Reilway Board, Baroda House, New [« lhi. -

2. Chief tersonnel Ufficer, Northern Rellway, Bercde
“ouse, New Delhi, <|

3. Divisionel Railway Manager, Nortnern Railway, Nawab
Yusuf feaed, Allahebad.

4. senior Divisional Commerciel Superiniendent .. Riy
Nawab Yusuf Road, Allehabad.

.+ Respondenss,

14, Original 4 pplicetiax nc. 1702 of ©2

1. Ra jendra Prasaea , Afé 24 Yrs, S$/o Sri Kej Behadur }
s5ingh, BR/o Vill Khapeti, Fust Knapatis, Disit
Allzhsrad,

2. Dharam pal singh, a/e 32 Yrs, S/o L.R. Singh, R/o
~vill, Shambir singh Pur {Sewgen) P.O. Aurai,
Distt. Veranasi.

3. Mahesh Frasad, afa 35 Yrs, 3/0 5ri Kemji Prased
R/o :iohalle | ersurampur, Fost Mughalsarai, Bistt
Varenasi. \

4

4. tunna Lel, aAfa 29 Yrs, 3/c Sri Cheddi Rem R/o

@3 vill Chandhasi (Khuswahé Bzsti) Post Chanchasi,
Mugalsaria. Distt. Veranasi.

... Applicants

Versus

L. Union of India, through 3eneral Mansger, N. Rly
Baroda House, New Delhi,

2. @hief Commercial Superintencsnt, N, Rly, Barodsa
House, lew Doini,

3. Divisional Railwaey Moneger, . Rly hawab Yusuf koad,

4, sonior Bivicional Commerciel Superintendent, DRM
Oftice, allanabed,

. ee Lt€TpONdENTS

15, wuvriginal A mplicetion no, 1227 of 1993

1, Lal Bahadur, sf/o 3ri Jhanra, aA/a 28 Yrs, R/o vill

\
Qe .




/r9 [/
shawarohi, F.U., sindhaur, Distt. Mirzepur

Kishorilal, s/¢ Jhanna, A/@

2. 2 ¥rs r/o vill. Bhewaroh:
F.O. sindhsur, District hirzapur.

3, ‘vorilel, s/o Jhanna, afe 30 Yre, nfo Vill Bhawerchi,
¥.0. sindheur, Distt. mirzs ur,

4. . Dinesh rrasad, S/o sri Shvnst:. Prasad, a-/fe 32 Yrs

R/o Vill ¢ F.O. waraini, Distt. Mirzs ur

5, Kam Subhag, 3/0 Sri D. singh, A /e 27 Yrs, R/o
vill murahuan, P.UO. shikargerj Distt. varanasi.

6. sunil Kumar, S/o sri Bansni Lal a/a 31 Yeres
r/o B.F. 285 Xevi lagar Cnlony, heer Kell vanir
wughalsersl, ‘arenasi.

ve. ARuulicdnts,
Ver sus

1, Jnion of India tbrough General MNenager, N. Kly ral l-
way Board Baroga House. New Delhi

2. Chief l'ersonnel Officer, N. Rly Barods House, MNew
Delhi,

3. Divisioral Ruilway féne.er, hortnern Rellway,
Nawan Yusuf Qoad, a4 llahes:c,

4. senior Divisionael Commercial superintendent
.. i’ly, Neveo Yusuf Road, Allehabad.

¥.. Respondents

16, Original Agplicetion nc., 873 of 1093

1. gantosh Kumar Dvivedi, S/o late Sri R.i. Dwivedi
1i/c vill & Post Sindthora, Dictrict Mirzepur

2. Kaenchir singh, $/o $.N. singh, r/o vill sultanpur,
F.0O. Makhmep ur pDistti. lau.

3. virenéra singh, s/oSxi S. singh , r/o Vill samgus
post Rampurphamave Ditt. Allchzbad.

<, Jitencra Bshadur 5ingh, s/o sri A.Singh, r/o
vill and Fust Rampar Dhemave, Bistt. Allsthabad.

5. Heén Vijei singh, sf/o B.H. Singh, rfo vill & po:st
Asmpur Dhamave, Bistt allehaebacd,

6. vinay Ku-ar singh,s/o s1i .ohesh §ingh a/a 22 Yeasrs
r/o vill ¢ pust Kempur, Dhanava, Distt. Allahabed.

7. Boche singh, s/o s-i R. Babedur, r/o vill chadpur,

R /&)

Yk

g
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post Bhiteura, Disti. Fatehpur.

8.

9.

— 10,

11.
i2,

13,
14,
15.

lo,

Dhameva, Disit A .lahebad.

17,

L.

e —— g

.am rrieal singh s/o sri A . Singh, R/0 vill saehime. vl
cost Bhitaure, Distt. Fatehpur,

wunwar Rajendra singh, s/c sri J.B. Singh, g/o
nadi liaderi, Fost Siswen, nistt. Allahabad. ‘

Ragnverdra Pratay singh, 5/c sri V.Singh r/o vill
Churiyeni, post churiyeni Distt. Fatehpur.,

5.0, Mishra, g/0 R.S. kidshra, r/o vill Jathi rost
vahidcéinpur, Distt. Allehebad.

tigrdver, S/0 Kem 3ingh, r/o vill and Pecst Kaunié
Distti. azamaarh.

/jai KumaI Srivastava, S/o sii Late) saheb Lal
srivaesiove, I/@ Vill £ post Sindthora, Bitt.
Nirxa ul.

Anant pathak, $/0 S.N. Pathek, r/o B=24 3.T.Z.
Karelli Allehabead,

Kunwer $urendra sinch, s/o J.B. singh r/o Vill
Beli Madari, post Sisvan, Distt Allahebad,

Kamesh singh, s/o M. singn, r/o vill end post Reémpur |

5.K. 3apte, S/0 K.L. Gupte, r/o0 4 HB/1J7 5.nga ‘'ajar
Colony Varanasi, )

Hishomuddin, S/o sri saheudcin, r/o 537-A Shans hyan
Magar Colecny Allahobad.

... Applicants

Vers us

Jnion of india, through jenerel uanager, M. Rly
Reilw ay Bcard, Beroda House, N. Celhi,

Chief rersormel Ofiicer, torthern Raiivay, Berode
House, Mow Delhi,

nivisicnal Railwey ijen.cer, horthern ~ailway,
~.awar Yusuf Road, Allchabad.

sepior Mivisionel Commercliel Superintendernt,
Noethern Reilway allahebed,

.+ Hespondents

\

e

e SRR
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,l(

5.

18.
le

(M)
Originel A pplicetion no. 779 of 1993
rahes h Kumar, S/o sri H. lal, r/c Wew Lasker Line,
purena HBaihrena, Allahabac.

... Applicants

Versus

-}he union of India through the General Menager,

nortnern Railway, Bsrode House, New pelhi.

The Divisional Railway Manajer, Northern Rallway
allahsbac.

Tre S-nios Divisional ~ommercial Superintendent
wortnern Reilvay Allonabed.

The senior Divisional persenal Officer, N. Riy
Allahabad.

The Senior Divisional Accounts Officer, N. Bly allahal

... HRespondents

Crigingl Applcation no.746 of 1993

sanmarnath singh S/o Salik Rem &/o vill Kureh-Khurd,
P.0. Mugalsarai Distt Hugalsarai.

om prakssi sharme, S/o Late Sri puttoo 12l Sharme
@@ r/o vill pershurampur (sikatia) p.O.
Mugalsarei, Bistt Mugalesria,

... Applicents

Versus

Union of 1ndia, through General Manajer N. Rly
Railway Board, Baroda House. "‘ew Delhi

chief personnel Officer, N. Rly Barode House
N. Delhi.

pivisional icilway Manager N. Rly Allshabad.

Senjor Divisional Commercial superintendent, N. Rly
Allahsebad.

... Respondents

Original Application no. 530 of 1993

Ramesh Chandra, S/o sri K. Cuerap,r/o vill
Jmargani P.S. Raipur, Tehsi Machlishahr, District
Jaunpur. \




10.

1.

2e.
Lo

%)

/112 /] o
satya prakash, s/o Aadhya, af/e 30 yrs-r/z vill
Rampur Sawai, P.0. Relupur, Tehsil Mechlishahr
Distt. Jaunpurl.

Jemuna prasacg, s/o srinath r/o Gopalpur, p.c. Rampur
Tehsil patii, Distt pratapgarh. ¢

gri Pam singh s[gﬁ§£g~ggigli,,a/a\29 yrs r/o
vill Behdsul Khurd, P.C. Surwen misirp ur,
Teheil patii Distt. pratapgerh.

Uma Shanker, s/o sri Chote Lal r/p vill Banbirpur
P.0. Raipur, Tehsil Machlishahr Distt Jaunpur.

Laxman Singh, &/o suvi jureli, r/o vill Behdaul
Khurd, p.0. Surwan misirpur, Tehsil Pattil

pistt Ppregpgarh.

Gir ja Shankar, S/o sri Chhu.te Lel A /a 31 yrs

r/c vill Vanbirpur, P,U. Raipur, Tehsil Machlishahr
Distt. Jaunour, f

Rajendra fresad, s/ 0 sri mRem Lal, r/cUmergan)
p.0. Raipur, Tehsil pachlishahr, Bistt Jaunpur.

anrit Lel, S/o sri nath rg. villumerqgan] P.0O.
Raipur, Tedsil Machlishahr District Jeunpur.

Hira ~al, spo Sri Ram iath, r/o vill Umarganj, P.O.
Raipur, Tehsil Machlishahr, Distt, Jaunpul.

... dpulicangs’

Versus

Union of India through General Mansger, Northern
Rai lway Reilway Board, Berods Heouse, liew Delhi.

Chief perscnrel Officer, Northern Railway, Harcdas
liouse, ! ew Delhi.

Dividsonel Railway .anager, M. Rly Maviab Yusuf
Raoed Aall:tizvod. '

... Hesponuznis

Criginel Application no, 479 of 1993

ghiv Shenker, S/o hem Larh.r, r/ 5 vill ehduul #hurd
{ost geura Distt, (rad;ygerh

seri shenker, S/o sri Chuttey Lal, r/o vill Bamvirpar .

post Rempur, Distt Jaunpul.

bam Eshedur, S/o sr. iichen Lel, rfo purani Berdehi
Bazar, FPost swukundasaganj, Tehsil ratti, Distt.
prateposarh, \

H

t
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Ram Ashrey,-S/o sri Rem Adhar, r/o village sukhen
misirpur, Post Suvansd, Tehsil Paiti. Ditt pratapgarh

vibhe Shenker, S/o sIi chettey Lal nfo vill
panvee rpur, Post R-mpur Disti Jaunpul.

Rem Khelewan, S$/o sri xandhai. r/o vill Sawal Rampur

tost serai Bika, Distt. Jsunpur.

vam Dahedur, S/¢ cri R.m Abhilesh, r/p vill
pue Kharagrai, Posi Suvnasd, nistt. Pratapsarh.

namshonke:, §/o s Chottey L&l, r.0 Danveerpul,
post Ham; ul Disti. <8BUNIUT.

l1zlji, sSpo sril jnatapher, n/o vill Meerpur, vost
padhupur, Bistt. Jjaunpul.

shesh Nath, S/o sri Mata Sardn , r/p vill & post
gileudhi, Distt. Freta,.garh.

) ApllC ant

Versus

Jpnicn of 1lndié through General [ianager, N. nly Bellwe)
poard Bafcda House, New Delhi.

chief Perosnnal Ufficer, Northern Railﬁay, 3arodé
Howse, New Delhi, .

Divisional Railway, iansger, Northern Railway
Allahabads

senior Divisional commercial superintendent
Northern Railway A llahabad,

... Respcndents

nriginal Apclicaticn no. .416 of 1923

Kishen Singh, S/o sri Ram Nagina Ssinch rfo

J yard Celony Qr. no., 702-C, wugalsaral, Distt.
varanesi,

namesh, /o sri Ramjl r/o vill & P.O, Farshuramp ul
sibtian post hugdlsarai, Distl. varanasi.

Ashok Kumar Fandey, s/o sri Balmiky randey /o
sibtien, Parshurampul, [.O. Mugalserai, Aline.ar
Nisti, V.Tenasi.

rrem Kumar sSrivasteve, 3/0 sri 5., Srivasteave,
r/o Loce Colony (I, DC. 128-K Mugalsara} Distt
varanasi. :

Dilip Kumar Sinha, s/o sIi Deep Nzreir Lal,
R/o Hanur Golony (r. no. 694=A sugalsarai, Distt.
Voranesi.

\ ... Applicaents

W

e T . ) B =‘_":‘-—7 T oeme e aa s e L f
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Versus

Jnion cf Indi& through Gerersl Manager, N, Rly
Railvay Bcard, Barcde Hcuse, New D- lhi.

cnief Fersonnel Officer, Morthern Railwey, Barcde
ficus e, tew Delni, ‘

Divisicnal Railway Manager, liorthern Railvay
Allahianad,

Serbr Divisional Commercial Superintendent, Nerthern
hellway, Nawab Yusuf Road, ~llohzbad.

o +e seSPONdents

Criginal Applicaeticn ne., 10056 cf 1992
santosh Kumar s/o sri B.G. Sherma, r/o 146=4 Loco
colony Alisarh,

e+ Applicant

Versus o

Union of India through the eneral Manioer, N. Rly
Beroda House, New Delhi,

‘Divisional Railway Manager, N. ly allanabed,

Serior Divisic.al Commercial superinte ndent, N. Rty
Allahabad.,

+++ Respondents

rd C}J ral PR S liCuii an na, 1303/9?

sustili Kumer Fandey, s/ btu.i.N. kPendey, /o
o0 Bhendatri stticrn Kd, Jeunpur.

siit. Jyotl Sexens, v/o Sri k., Soxena, 99/303, sisaunau
Badha Gheurahe, ¥.npur,

e ,‘\Pl.J iiC;ﬂtS.
Versus
Jnion of 1rndia throu)h Generel ldnazer, N, Rly
Baroda House, New Dodlhi.

The Divisional Railway Yene er, Northern Kal lvay

\
[ VANS s




/l 15 //
Jlehebad,
3. The sinicr Divisicnal Commerciel supdt. N. Rly

DR Jffice. Allahabad.

.++ Hesponcents

23, Original application no. 1715/92
le Indu rrabha yander, %/o sri §.N. Pandey, r/o
94/1A Gelle Bezer Tilhargenj. allahabac,

2, Smt. adbard ovdisra, /o Sri OLP Mishra, r/o
62. Bhandari stalion Road, Jaunpur, '

...’Applicant

Versus

l.  Union of India through General Menzger, N, Rly _ L
Borada House, New Delhi.

2. Civisional Railway Manager, N. Iily A lisnabad,

3. Senior Divisional Commercial supdt. N. Rly DRV
Office , Allshsbad.

«+» Hespondents

24, Original Applicetion no. 133/93

1, Kripe Shankar, s/o 5ri V. Nabh, vill riata=ka=pura :
F.O. Ram lhagar, Distt. Allahabad |

2. Umesh "hendra, s5/o Sri 5. Praséd, K/o vill Tikari
P.O. Bhemni Hitar, Distt. Allehauved.

e Appliconts

Versus

1. Jrion of indie through General lengger N. hly
Baroda House, New Delhi, |

2. Divisional Railway fanager, N. Rly, allarebag

2 3I. Divisional Commercial Superintendent, N. ily
Dit Office Allizhabaz.

\\ ++«+ hespondesiits

R e

1 g g s AN YRR .
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29.
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Originsl Ap.lication no. 514/932

sri Krishna hend Pathak, s/o sri T. Pathek, r/o
vill., amaon, F.U. s5ahibaanj, Distt. Varanasi

subit De, S/0 3.K. De, r/o Uma Kutir, Stetion
Road, Jaunpur.

ve. Aapplicant

Versus

Jrion of India through jeneral Manager N. R1ly
a35roda House, lew Delhi.

pivisiocnal Railway Manegel, n. nly, allahebac.

sr, Divisicral superintendent Cotmercial N. R1y
DRIX Office, Allahabad.

... REspoOnC=Nts

Original applicaion no, 777/33

saﬁya prakash Mishra, S/o Sri R.S. Wishra, 3/0
A/:fr, 176 Krishna Nagar, Keedoanj, Allehabad,

ve. pplicent

Versus

Jnion Of India through Gereral [iandijer, 1. Rly
Rarods House New Delhi.

The Divisional Railway Manaoer, N. Rly A 1la habad.

gr.Divisicnal commercial soperintendent , . Rkly
DR ofiice Allehabed,

... nes, oncents

Jrigirel A ppliceton nc, 57793

Sheehi Kumer nishre, S/o Roh. liishre, rfo vill

Shatwa : ost xerchena, F.o. Harchane, Distt Alleligbad.

[resent address 134- Tula Rem Begh A lishaneC,

R?jendra Fresad »shsrad, s/o sr. D.,P. idshra
vill Kasidahan, Post NMatheipur pilstt. varanasi

snoop Singh, S$/0 SE: 3. s4r -0, Rf/o vill, end F.

am tcger Bhojpur, FeSe Antoo, Distt, Fretecgern.

... Appiiccis

Versus ﬁ%}; -

U.




S

28.
1.

20.

// oy /]

Jnion of India through Seneral Manaqer, No.RiY
Barcds House, tew Deihi.

nivisicnal Rallway Manager, N. Ry aliahabat.

s:pinr Divisimal Commercial superintendent N. R®iy
Allahglad.

genior pivisionel personnal Officer, tiorthemn
Eailwsy Allzhabad,

Y

.

. rior Divisional acccounts Gfficer N. Rly
llahetad

P

... naspecndents

Originsl applicetion no. 10238/93

Rajesh Kumar Tripethl, 5/o Sri R. Tripathi
R/o 354/7/1, Jayentipur, LChumapgang Allanebad.

... Applicent

Vers s

‘Ini on of 1ndia through i neral Wanayed N. uly
garoda House, N. Delhi. '

pDivisional Railway Laneger, N. Rly allahebeds

genjor Divisional Commercial lManeger, N. wly
DRM., Ofiice Allehebad,

... Kespondents

riginal application no. 1243 /93

shiv prakash Duoey, s/o S.D. Dwivedi, r/o vill.
Mawapurad (Kakraha) P.O. Fatehpur, Distt. liau.

... Applicant

Versus

snion of India through General lianager N. =1y
paroda House. New nelhi.

npivisional Railway laneael, N, Rly allashabad.

senior pivisional ~omuercial penager, No Rly
Allahabead.
\\ ... desponuents

mev .. 18

T
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39.

1.

3.

Suresh Kum r Srivas#ava, S/o sri R.K.L. Srivestave
r/o 36A/60, Judhwal, Tilharganj Allahabad.

N
.

[ §%)
[

Vill./p,O. Kaju, Alliahebad,

/1B ]/ o
Original Application no. 1362/92
161/5

p

Arun Kumar singh, S/o Llate Sri Ramkant Ssingh, R/O

Pawan Kumar Pendey, Sfo Sri S.S. Fandey, K/o
A, Azad Nguar, South melske, Allehabad.

..._Applicant

Versus
Union of Indie through Jseneral itansger N. Rly
8arods House. New Pelhi,

Divisional R&ilway ’enzger, N. AL’ Allehabad.

sr, .Divisional Ccmmercial, Superintendent N, Rly
A llahabad,

Fespondents

Original Application no, 1511/92

.+ Applicant

Vers us

The Unicr of India through General iardge o, N, Rly
Baroda House. New Delhi. !

Divisional Railway nienager, N. Rly Allé pi pac,

Sr. Divisioral Gommercial supdt. N. Kly 7 v office
Allahabd. s

«.+ 0€S OC pngents

Original applicetion nc., 1609/92
sharda pebu, sfo Ghuessit Lal, K/o )

= 65, Nakhas Kondg
Alishabag. ’ ’

Asrar ahmad, S/o Sri Abrar iAhme 3,

Allshabag r/o 553 Attersuiya,

R App Ll C(;I‘:'t
Versus \\

. - 19



1.

~l’ 2e
3.

3.

3.

4.

D e o P U OR

/19 [/
Jnion of 1ndia though General Manager M. Rly
Allahabad.
Divisional hailway ianacger, M. kly Allehatad,

sr. Divisionel Ccmmercial Supdt. N. Rly A llahabad.

«++ Respondents

Criginal applicetion no. 1628/92

Vijai Kumar Sinha, S/o sri D.N. lel, r/o Haper
Colcny Qr. no., 694-4 iughalsarai,

sunil Kumar sinha, $/o 5ri V.N. Lal, R/o Qr. no.
403=R Hapur Colony Mugalcarai.

Narayan Datt Dubey, §/o Late sTi K.D, Dubey, r/o
131=3H, First Avenue, Reilway Colony, Smith Road
Allanabad.,

vor  Applicents

Vers Js
Union ¢f Indis, thrcugh General janager, N. Rly
Barodes House. New D=1hi.

Chief Commerciel Superintendent, N. Kly Barode House
New Delhi, ' :

Divisional Railvey Remanger, N. Rly allehebad,

ar. Divisional Coamercial Supdt. K. Rly Allehabed.

.+ Respcndents

originel Ap.olicction no. 1obu/92

tithlosn Kumar .. shre, 5/¢ 3ri H,n. !rishra
r/p 41=C EBaghnamberi Koed, Tilek Negar, ad.anabad,

sharad pDhysni, s/o Lete Sri G.P. Dhayeni, r/c
c/oc 3.P. Dheyeni, Preyeg sangit geunditi, 12-C Kamle
:\'-' hIU H';‘ad, r\lluh{_}bé‘.d.

Famji Vermea, s/c¢ 5ri it,N. Verms z/o House no.
1 o - - - . .
i73/86 Kkailvsy Colony no, 1 subedercanj, Allshabac,

-are ."pplicants

' \

i e iy e L T




le

36.
le

1.

3
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Versus
Jnioen of Indie {hrough 3:=neral Manezer, M. hily
harode H-use, New Delhi.

~hief Coumercial superintendent, k. aly Barode .
1pyse MNew Belhi. .

pivisional Raillwey Maneger e Bly allehaved.

sr. Divisionel GCoamercial supdt. I.. Riy Al lahabad.

... _.espondcnis.,

Original Appliceticn no. 1713/92

vinod Kum.r S/o sri R.Y. hem, r/o C 757, 3TB Kagar
~ereli Airlohelkad.

virendra kumer, §/0 Sri R.S. Rem G/ 24/B/76/C/
1003, allepur, allehabac.

5an jay Kumar Srivastove, 5/c 571 R.F. srivestave
r/o 14:)8/5A9 Chf.kia, i"oC)- STB }-Jégar, ,ﬁllchdbad,

g ‘ . e f:\ppliCUnLSQ

o aN

VeXsus

i on of indie through Sereral Mana el .. aly

The Tivisionel Relleey lleNuGer, v, ity Allehabad.

5#. Bivisional Comml. supdt. Northern hkaliwsy
& Office Allehabad. ,

... Respond-nic

orioinal A pplicetilon nc. 1621/42

sudmir Kun.r /s[o 5ri virideye Nereil south of Jania
noad, “ew Yar, Disti. petne, iresen
101 Anend Bagh uld Baindrelc Allal

—

[

ves Appilcent

\

Versus Qﬂ)v
.2

:
{
4
3
H
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l.

39.
l.

/] 2L 1/

Jpion of Indie through ~neral iaanager, N. Rly

naroca House. New DelPbi.

nivislornal hiallway lanccel, rLhly Allebicbed,

5r. Divicionel commercial supdtli. nly Allehsbad,
5T, Divizicnal perscrnnel Officer K. Rly allahebed,
Sr, Divisional accounts officer, M. nly Allehsbeci ™

, .. Hespondenls

Ooriginal applicztion no. 1825 /92

arun Kumer, 3/0 i1 G.F. Srivestave, 1/o0 101,
)1lc¢ Dainarena Allenebad

... anplicant

Versus

Jnice uf 1ndis througﬁT{ﬁérséﬁéral Manager, N. Rly = &
parode House. Allehanac. ' :

nivisional Rkailwey [lenaseT, N- Rly Allehebed.
sr, Dvisionel Comercial Supdt. N, Rly. allanabed.
sp. Divisional Personral Officer, N. ~ly Allchebad.

sr. Divisicnal Account- ufficer, M. Rly alisnabad,

.. Hezspondents

Original Applicseion ro. 1825/92

virencdra Pratap singh, g/o R. singh, R/o .luréhan,
post Shikargan), Distt. Varanasi.

virendre Bahadur 3inchy 5/0 511 heB. sirah, RB/o
vill ;rempur, Fost Chakie, Distt. araenasi.

rohan rrased, /o sri lalji, R/o Vili vurahen, rFosi
shikerganj, Bistt. Varenasi.

Rrii Hej Yadev, 3/c STl B.R. Yadav, R/o Viil
varechen, Fost Shikercanj, Distt., Veranasi.

Krishre Mprari, sinch, 3/0 sri R. turat, r/o
vill :‘ure han, post shikalgenld, Disti. Verenasi.

surendra :etep 5ingh, s/o Sri R.B. singh, rR/o Vii:
Fre:: urkcst chakias, Distt. Varancsi.

\

H e ; g o wm»},m
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Vers us

i, ‘nicn of 1ndie throuch seneral LaNciel, M. Dy
sarode bouse lew Telhi.

2. Shief commel czal superintencent, L, Hly marodé
e House New Delhi. ‘
3. nivisional Hallwey leneaer, e ily N*lducu_o.
4. ¢, Divisiorel Commarciel Superiniencent ,
~. Rly, allehabed.
... esponuents
4p. oCciginel Applicetion no, 1231/92
= - L. alok KumaT. ginha, © © Sri L.F. sirha, r/fo 233,
e .Old Balrchana, fllehabiade.
2. TTiaals o/¢ s1i om Frekash, T/C ‘—'6/51
' h*la Banda Lhdwupur, Higmatdang, A biahaved. o

PR a;i_-"* li Caf‘l'ts

VersJas

1 Union of 1ndiea throagh-eroiungsncger, Ne ly
Baroga Houso, lew T ihi.

2. nivisional Reallway Lehdged, N. Bly allahsbea.
z2. cr, Divisional Commercisal supct. Ne RLY A liahabad.

*r e " }\ ‘:anjf I‘l'tS

44. Original applicetion no. 333772

1. Shwetank VeIma, ~j/0 511 B.P Vv*ﬂa, r/o 25, shes Ki
Sa‘t‘Li, KhUldaDcd A*luhagu

.. applicent

Velsds

1. '._l'f}i‘-.—Jf of 1nida 'throu:;_h Ry ('u?!"c'_]]_ Lanaaer N. 'r‘ly
oty mod e, MNew e lni

? senete bl VenieneT, Too ity aad lvwey nhawsn (Boroda
R

B 23
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3. Chief Commercial Supdt. N. Rly, Rail Bhawan,
Berode House, New Delhi,

4, Divisional Reilway Mana.er, N. Rly, DRV Cffice
Allshabad. .

(n

gr. Divisional Commercial supdt, N. nly, Allahabad,

++. nespondents

49, Original Agolication no, 643/94

1. shiv payal randey, ¢/o Late Sri Pt. Krishan Pandey
r/o Block no,27/10, Labour Zolony, Neini Allshabad.

oo Applicent

Versus

-The Union of Inida through *eneral manager
:f;Ea*oda House, Lew'Dnlhl : >

§F e

Zi:fﬁulxlSlQBal Ballwaygﬁ@ﬂager,-krfﬂiy f“llaﬁébéa.

AR

3. sr. Divisional Commercial l.anager, N, Rly Hllahaoad '

««+ Hepsondents

43, Original spplication no, 61/94

1. Santosh Kumsr Sinha, s/o L.J. Sinna, afa 32 Yrs.
r/o vill Kenharpur, P.J. Khardan, Distt. Varanasi.

... Applicang

Versus

1. Jnion of indie through Za2neral ;enager, N. Rly,
Barode House, New Delhi,

Z. Chief Commercial Supdt, N. nly poeroda licuse,
New Dehi,

3. Divisional Railway lienager, L. &ly, allahecad,
Y Jel , ¥

4, Sr. Divisional Commercial Supdt. DM Uffice
Aallehabed,

«+«. Respondents

\
Qe




2.

1.

10,
iy,

12.

.]- .

Za

3.
3.

4,

4%
‘Ll

/1 24 /] \d

original Applicdticn ne, 294/43

Anand singh, $/0 3rl S.i. 35ingi, r/o 524~4, lrafilc
solony Allenapec.

Réj Kdmerl S;ﬂ(‘l’l, S/D SLJ- e Da)’b 1 L5170 Ly I/O ._)"
M.G. Mera, Allshalkec.
Cei pracesh sinoh, 5/° 31i L.D. 8ingh, r/o D ULG.

8T gy Hllahobau.

santosh Koner Sinch, 3/0 sri m.D. Sinah, r/o 5= .G,
Merg Alkha.ed.

R IS R, . e b e R
S.K. 3ingh, 3/0 1.B. sinon, r/fe 13/3 neTes2 be

Colony, allahabed,

Jmesh Fratoy Sinch, $/0 STl Wab. Sinidi, Retd.

Frircipel y.B. Inter Lol-csje. Fratopc ..

sunil Kumer singh, s/¢ s1i J.E. Sinon, /¢ vill,

Suierie, rozt Uraysdeeh, Distt. Pratacgo h.

anil Kuser singh, S/c Sri B.F. oingh, r/o
-<4Gujaria, pPost Jrayude;ha, Distt. Fra tdpgdrh

- Chander adhikezl, ‘sfe—sTi thiulis autharz, r#e .

699H=5, Loco Colony Albzngbeda, - Senen

lete
suril Fumar narua, /o SrifJ.C. Berue, 1/0 39 R.N.
Macar Allihebac.

najel Kumar Srivastavs, 5/0 srli R.3.L. srivesteva,
r/o 192 Balua Ghat, Allshanec.

Lukesh Kumer Srivasteie, S/0 sri @.S. Srivasteve,
h/o 123 tiatiyara Boad, Allahabe-

ees  Apolicants,

veisds

Jnicn of India, through General lanaaer, IN. Rly
nei lwey Goam, ,cLodu House. New Delhl.

Chief personnal Ufficer, M. Qly Berccoey riduse,

Feow DAbhi.
Divisicnal Railway encoer, M. Hly allenapbad.

Sri, Divisional Commrrcial sSupdt., N, Ay
A llahebad,

wss ESpONCEEnts

Original aAppliceticr nc, 633/92

Ramji, S/o Late sri LalsRam, r/o 61af+ Teliarganl,

llshebad.
\ LI Apkz li Ca nt

Q;é\, .25




l-ﬂ

¥,

/125 //

Versus

nien of India, through General Manciel, boo hly
Borode House, Mew Delnhi,

The mivisicnel Reilway venaueT , M. 1Y ALllenebed.

ST, .Divisionel Commercial Supdi. N. Rly Allehabiad.

... Bespondents

original Applicetion no. 706/32

Sipek Kumar singh, 5/c 5ri (Lete) B. Siman, r/o
18/8A ©hanghembri Road, Allepur, allehabed.

Akhter Naim Ssigdique, S$/o Sril..U. Sidecique, r/fo

174 New NMehdori Colony, Allahsgved.

ohd, Keleem, 5/omsri Amir Jddin, r/o vill patulki,
P.O. Kanehti Distt. Allahabead.

Dilip Rumsr, s/0 STi A.p. Srivasiove, R/o 9 Elgin
Road, Civil Lines, Aallahabad.

Km. Sheshi sriwastave, pD/o Sri L.h. Srivastave,
r/o 347, L1G Govindpur Colony, Allahaiad.

suresh pratep Sinah, s/o sri wem Nesh sSingn, r/o
vill Chand ¥aemaniya, F.O. Khutj r©.S. Khere, Cistt.
allahabad.

e Applicant

Versus

Unicn of lncia through Secetory, Pailway Boerd,
Rafi Merq, MNew Delhd,

General !anager, NN, Hly Rel lway Bnavian, { 3arode
“ouse) ew DAhnid

Chief Commercial Supd. M. R1y Rai:wey Bhawaen
(3erod. House) Allenacad.

Livisional Hailway Mamager, N. nly Allahenec,

r. Divisioral Commercial supdt. Ne mly, DI
uffice, Allonabac.

... ciESpONdents

original spplication no. 643/92

\
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1. hat urteo, S/o Mewa Lel, 1/c 71 A Dele Allaur,
ALllahakaag,

eo A plicants

o

Versus

1. ‘nien «f Indie through Sinerel anscer, I, Rly
Zarode -ouse, rew Delhi.

z. Divisicnal Railwey !ancucr, . .ly Aliencoed.
3. Senicr Divisional Commerciel 3uct. !, 3ly allshabu .,

v e« REeSponiisnis

c

Af., criginel 4 pplication ro. 731/92

1. Rei Kumsr fdshra, 5/o sri K.K. nNishra, r/p
26/10, shiv xKuiti, Xri.=2! Bhawan, Allenciec.

2. Frank icnard leresse, $/0 Sri “i.R. llerccse,
w4/ .7, Jld unfordgeni, Allehebed.

ees Sy licant,

Versus

1. sniorn of 1ndie, th rough senerel wanscer, N, Rly
Rail znavsn, Baroge il0dse, tew Deibi.

2. Civisional Pallway ‘aneger, N. ily DRM Uftice,
All: riobae,

3. Senicr Divisioral Zommercial sapdt., DRY Office,
Mawabk Yusuf Read, Allcheiac.
g «+«+  Responoents

qg. Criginel A pplication nz, T30/92

1, Frazas- Cnendre, [andey, 3/o ll.D. Fancey,r/c
Viil & Fist Dubawal, Clstt. sllsheked.

«o. Applicant

Versus
1. Jrion ¢f indie, throo.n secretary, Railwavy “oard,
aw D oLnd.
. ‘enerel lanegel, I.. oly [ailwey Shavan (Beroda
House) lew elnd. \

b\ 27
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cwief Comuerciel Supdt. M, JRlyReilwey bBoalrd,
lew Delri.

Divisiongl nalilway Lansued, No. Kby DOKC ufilce
Alluhﬁl (_‘dn

. .. Assponcents

Criginel acplicstlon no. »80/92

=10

alab .am, S/c haw Daur, ¥/o vill., scnepur, F.U.
LU. Genepul, Ddsti. Jeunpul.

... Applicent.

Vers ds

gnicn of Ingie throagh seneral jranacer, N. oly
Saroda rouse. iev pelhl.

pivisional Falilwey 'lancgel, i ly, allehabad,

sr, Divisional Cc mercial supdt., b. Rly, DiM
uitice, nllchabad.

... nesyonzents

originel appliceticon no. 961/92
Durgesh [.eni Lisbhra, /o ¢ri C.p. dshra, n/o
433-L Kydganj, Allahabad.

Fermeshwar Fresac Trivedl, s/o 5Ti R.K. Trivedi
r/o 116-4 Banadurganj, Tnakur Din Ke H»ihd,
nDisit. A llahabad.

ohdpra Frasac Mishra, s/c sri K.p. dishre, /.
577-4 Nal Fasti, leta hegdr, Distt. &llahabad.

ee. Applicont.

VeIrsus
Jnicn of 1ngia through Jenersl llanageX h. ftly
Raroda House, I ew Deinl.

Chief Commercial supdt.,N. fily Beroda House, New

D; lm.
nivisicnel hallway liensjer, N. nly allenhakted,

Senicr Divisionsl Commercisl Supdt. LRY Miice,

Mo Rly Allare
Dty hllufldbad . \ Re. ponden‘ts

. e

Qé\_ .. 28
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originel mpplicetivi. ru, 207/92
Dinesii Frased pendey, S/c sri k.N. Fendey, r/o

vill., “elver, P.0. rahers, Dicttl, Jirzepul.

ee. AU licant

VeIsus

nion of india througn seneral fan=aei ., Rly
ew e

Divisiocnel heilwey 'anaer, 0. nly wnlicnavacd.

5r. Divisicnel Cowoorciel Sapdt. 1. Rly Allebabed.

es s Azcponcentis

Original apulicetion no. 1203/92

Krishne Lel 3/0 Sri C. Zeiiel, r/fo 12/14 L,G. Lefaq,
GeGlILCL Corpound, mlichated. ,

dnendre sirgh s/o sri D, sinah, rf/o 2/85, Haeme dend
i\égar, natiyare Roead, aAlisgir, allchebed.

llori Snenker $inogh, §/0 Sri nem Autar Sinuh, r/c
2/45, samc hand pager, ,ietiyare Hoad, .llahebad,

Téj Lahadur Ram, S/o sSri Dal singcr jiem, R/0
87=~/2=C, aghembsri Rcéd, Aalieiur, sllshabad.

Yogendra l'eth,s/o $ri Dudh heth, r/c 535, Colonel Gur

allonabad,

&
-

i
& e.. Ap ticonds,
YVeIls Jas

Unicn of jndie tnrougn seneral lenejer, . Rby
Serouds House, Mew Delhi.

Divisinal Keilwey manser, horthern Kellway,

Si. Divisicrnal Commerciel sucpdi,, N Riv sllsnevac.

e NS .nuents
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54, wriginal applicotion no.1207/92

1. gurssh Chandre Suptd, B/c Sri Kejd Rel Supte,
rjo 2 /3, hew yewa bul tdivg, Leader ROcC,
sllangkod,

2. pertho sarthi Dobdar, s/0 sTl ii.K, Dobdaz, 294, ikuel
pur, sl lenebal,

... apolicn s,

Versds

1. Jpion cf indie thr ugh sereral wana. el .. WiV,
Leroda House, . pe ihi.

2. Divisiunal nailwey léNader, b L1y Allehabad.
3. sr., Divisiuvnal Comrercial suodt. b rly Allanaded.

... esvondsnis.

£h. origiangl A pilicetion no. 1345/92

L. KrishensKant Srivasitove, 5/0 sri (cate) iiunni Lal
srivastavae, ¥/0 Z@na ens habel, Bhardva] Puram
allehabked.

2. gmt. Jsne .ani Srivasia¥d, /o sri D.G. 5rivastevae
r/o 520KL Kydgani, Allahabad.

3.  Hatesh grivesteva, 5/0 s:i Kripe Shenker, r/o
70- C/2, Jatiara Road, Bharadwa]j Purém, Allchabad.

by Shen Shyan 5ingh, 5/0 srd :J.R. singh, R/o vill Naraya
npur, post shivgarh, Distt. Allehabad.

5. Brijesh Kunax  Penddy, 5/0 sTi S.X. Fandey,
r/fo 46, Kincne Rei senaa Prasad, calviya nageT,
Allahanad.

... Applicents

Vel sus

1. Jrion of india thro gh jeneral anacel, . Rly
caroda House, New De lhl.

Ze rivisionei Ras lway and ;el, N, iy, Allchabad,

Se 5T, nivicional comuerciel Susdte Mo 3ly, Al lenakad.

\\ P Responcents

e

- -3¢

BN © rreesmmssessas i
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56, uriginel A-plicetion no. 1344/92 ®

1. Vinod Kumar grivastizve, 5/o sri R.F Srivesteva,
r/o 751, uir Hoad, nejapuv, allshsrad,

P ,iq-)plicun'[.

Versus
1. Spion of indis throust sereral ;anager, . Rily
Parcde cusse, Mew Dolhi,

Z nivisi na. Railwey ienaer, 1. Hly, 4 llchalac,
S ST, CiveBicnal Commerciel supdt., 1. ULy Anlenavad.

e e LiESLONANT

57, urigindi Acolicateon no, 1239792

e S.0. 1demudcin, §/o Sri oS.H. me.scdin, #/0

731/0, shonehyem™ ager, Rellvoy Soiony, A 1laneiad,
d H] H ! M

- Dheerendre [sth Saxens, s/C 5ri De
ifo #0=2i=nfT hensn e Fure, Sulem

na Latn 3.xana
58

orai, ﬂilahabad
ve . APpplicents
r
Versuds

le sni o of india through Genersl NMeneger, N. 4ly
snreda House, New Dedha.

2. mivisionezl Railay feneger, N, «ly alleticiad,

3. sr. Divisioncl Comnercial superintsnde-t, . Rly
Lllsnebad.

.
-
.
[4b]
n

—_—
"
&)
-3
I
(i

)
3
[

(¥l

0§.. originel oy lizet.on po. 123w/%0

1. Frem §Snonker, /0 —ri 3. SlonkKer, r/o «6/31 Kele
3ica, Mt oletieny, aliciolol,

2 wemes by r ath serce, s3/¢ 51 HeT 131~ lircils Lager

P .'1{3,\-"

VeIrsus

1. Jnion of indio thregh sencral .enazer, E. rly,
cerode House, Allsbha.ad, \

2, Divisional Rallwey Nenage:, N. Rly, Allahabsd.
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3. Sr. Divisional Commercial Supdt. N. iily allahobad.

... Hespondents

59. original applicatiorn no. 647/92

1. arun—Kumer—shukla, §/6 Sri s.F. Shukls, 1r/c
79 A inhazpur, Beni K& Heta, All:haved.

. e ,_\;,,.licaﬂ't

Versus

1, Jnion of jndia through Genergl lanader, N, Ry
Barcde House, lew Delhi,

-

2. Divisional Railway Meneser, N. Hly, allehanac.

~llahabad,

«s « Hespondenis

‘ ™~
6G. oUriginal Appliceticn no, 494/94

1. Suresh Kumsr S§/¢ Sri Tulsi Ram r/o 25, Luker Ganj,

vee A0 licant

Versus

1, Jni n of Inida through Generel Memager, M, Rly
Bsroda House, New D-1lhi,

o]

The Divisional Reilwsey Maragez, N. Rly, Allénabsd,

(

. The Senior Divisonel Ccocamercial sSupdi. No Rly

4. 5r, Divisional perscrinel Officer, N, Rly, Allechabad.

5. Sr. Divisicnal Accounis ufficer, N. Kly Allshabad,

... HesoOndents

€k oOriginal Applicction no, 495/92

1., Rarini Kant patel, 5/ s5ri Chendra Shexhar, B/o
2, Rama nand MNeger, Allapur, Allehabaes,

\

e Applicant.
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Suion of indiz throgh the Seneral wancger, Ne (RLY
_Lruas livuse, ilew Delhii,
Divicioi ul Reilwey Neniegel, i Mly nllciabacZ,

p—

seniro Divisionel Commerciel Supdat. M. kly Aallehebtad.

1.1 ﬁgicLﬂxdn

l-‘

sr. Divisionsl persornel vfficer, I. ALy

. . ' _ - o . X .- ST A T
=1, Livisionzl ,cco.nie ufficer, L. B} Adicinebad,.

o R
PP ;".r,‘bpl)l!.;__’. [

Prebhz Shenker Yadav, 576 ST RlI. Yedav, /o
10 Thron hill 7wed, alliehabed.
.y FDplicernt
Ve s us

imion of Trcis through Genercl whaCer, i 1Y
Larocz touse, Mew Delhi,

7
ter, L. Bly Allshelag.’

Civisionol nadlway tan

)

¥

ty

o

4]

o
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o

sr. Divisional Commeercicl Sapdi., o wdY Al

T
T
41}
o
oo
(a3

5r. pivisional Ferosnrnel wfficer, .. Riy Allc

(12
)
Al
ol
°

cr. Divisioral Acscunt Officer, N. Bl Allehan

s e f‘\ESpDIdefrts

Criciral Acplicetlon mo, VY,

ATIY vuacy Srivesieve, s/ UiV, Trivasiaeve,

:
r/o nly Cuaiter,Sulodlarconl, Crle o coad

Rakesh fretap 5inah

vill ¢ F.O. Kowwe T
5§§Iatji Khne, S0
clichckad.
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cndon o) Indie through
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gecretcry, Kailway muord

~vie{ Comme rcicl Supdi. To.oBiy O
cevwe Delhi.

ve. HESPONICENTS
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Trivesiceva, /o 328 i
]

pharadwsjouran, Jllahepar,
.o Sep licant .
|
h:
Vercus i

uriorn of India, ihrouayh Jener:zl

vew Dolhin

~ivisioral heilwey lcnager, M. ily, :llehcbad.

sonicr pivisional Commercisl supdt. e Btly slichaned.

LR N |

Respondents

orizinal Applicetion no, STS/uz

- . o - - ., __”An....‘-.
shasbhil jCumar Srivestisve, /0 571 Lekshnan Frased
“1ivosteva, r/o 150 lejauberi Broih Ciranan Yojna,
Ali-mapur, | llahcted.

L
AdLda ioL-odc

Divisicnel Zcoilvey .zitaier, 1l. ol
sy, Divisionel comrercial Ju.dle, k. kiy allanaced.
L) 7 . H I
Sr. Divisional lersmnel Officer, N. Lly /Jsiahanad.
ST . Dividegional rsccounis Lfficer, N. nly Ailehab

. e ‘.TS
o e ﬁeS crnner __39,

\
Qe
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coushy S0l ek,

Viers e

Jniin of incdis thro.ugh Seneral Leneyer, . [ly

BGIOGG }:L}\JSC- Mew D(—_‘ ‘.H.j .

k T, - . . T :
T T R A ebe@ ne L, L aY ALl B0,

- 3.4 g S . . o
5L . ,‘_,3'.'15...-.):.._;1 [P OI0NN w2 ZaAGgl SLIPO.L. ioe 2ty A\-&lcdcf.‘u\.-

iginal gplicetlon no. 271/63

Jpendre 3inna
Jekaldih, F.g
!_.a:‘&" b V- el i b .'I’- ~ - T T ;.
o J_Sj. REYINY- 4 Jin‘:j-l, 5’ S A YN "_‘J.l.n.‘.;, lj’c‘
S B P e a1 A BV T :
Ld]nudr Fost ‘,‘,:.r.cl\“:..., Fufa Sci\.c}-\)Lh, ist4., Verarasi.

) Versus
JNIin of Indis throioh Genereal Lanacer
ncellwey boord, Baroda House. hew Delnhi,

ChQCf Commerclel supdt. .. ily Lirvds Mcase. ew Delvi

A & 3 ¥ PR PR =~ T 4 ]

JuVaglarnaid 1-11'\‘11'\( R I, it . *.1’ «.l‘u LG .

-~ L] S | N e e N R . - .o

e IND L LT n s CICIT Sd{ﬂ'_]l. Loe ady ;1.Ll Silaw

T RV L S, \ A ) s R T N
Zanjey Neroin rresad, 3/0 Sr3 Rela oSt eq, l'/O
P2 lett ROl 1w el L2no Bebe kb

el N P S S S P 1-;€A.;a., A.,Lls:ﬁd.l.i:‘g_;rc.{-

7erl s arsin prated, s/0 71 K.S. Prasec r/o
vill Nocilyor, G eet Chareon, Disti ranas

g e e JA—

b
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Versus

l. Union of Indie, through 3enercl jjanaser, N. Rly
Reilwgy Beoard, Scorode House. ew Delhi.

2. Chief Commercicl supdt., N. Hly Beroda House

. | hew Delhi.

. 3. wivisiornal Hellway Manacer, . rily, Allshskad—
H =

4 Sr. Divisiongl Commercisl, Supdti. Northern Railway,
Allshabad.

+ss liespondents

6B. Criginal Applicatics no. 219/92

Ram Singh Yadav, 5/0 Sri R.i. Yadev, r/c Viil.
Purstharghai, P.C. Suhansa, Tehsil Fatil, Diztt.
Pratapgarh.

1.

2. Uma Shanker Yadav, S/o 5ri R.L. Yadav, r/o vill.
Behdaul Xhurd, P.Q. Gaura, Tehsil pectii, Distt.
Pratapgerh.

3. @ Prakash, §/o sri R. bulac, r/o Vvili. Behdaﬁl !
Khurg, P.0. Geura, Tehsil ratti. pratspgarh. !

. 4, Vesudev, S/o K.iv. Yadav, r/o vill. Kiudia=ka=pura
Tehsil vachchalischar, Distt. Jaunpur.

... Applicants

Versds
1. JUnion of indie through Generel laneger, worthern
Railway Reilway Dcard, Baroda lodsa.

2. Chief Commercial Supdt. N. Rly, Baroda -House. New
Delhi.
3. Divisional Railway Mena ez, N. Rly Alle abed.
4, Sr. Divizional Qommzrelol supdi. N. D1y, Allahabad.
esve  HB23pOndentis.,

7¢  Origilanl Application no. 197/93

1. Zhet gingh, s/o sri Re! Zihadar
Inargeon, rest 3emrahe, Distt.

Z. hiv Kamer,licshrs, -5/0 371 2.0 1
Vill Tatiharz, rost Deonahti, Dicit
3. Vinod Kuncr zingh, s/ <.1 5.5,

VLLl Raon, Fost Jearadh, Distt.

\
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Lagnesh Chandre irip;thi, o/ rl Z.5. T3ioAhd,
1/o vill. shizaipura, 1osi Soidaiud, Ditile Allens.ec.
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:‘u:.;.'.lwg)( i .a‘.’\urn’ D‘_;I‘ua._, LLodSE . Ve - id .

Soief Sommercicl Cupdle LarnOto (w32, aeb e lnd.
sivisio AR ;uu.«.l\:.u} e EIel, JEPS N N
Senioy Givisieigs owre rclal, Zoudte oo Aly,

o% Wi Tales » r\-.l.d.jcr_)co-

crisginal Applicstion no. 162/¢

vran Gharker, /0 sri 3.HWJi. Fendey ‘/u 4% Jaliwdh

Tela, Aaliahabad.,

P = - 4 - . .

SY-1AN av \Jl:(]_.l,, STiVEsSLe A - _./ o o (A -uu) I\cI’c
Srivaq ava, 1/0 15/11 lew caorkbaticiianh, allahs.ac,

ri N.N. Adh

% 3rivaisteva, /%

1 I
Nal G ia,

fajendra Soracvet, 3/9 51l rF.3. Salcs i, r/0

03 .Jc'lf"'”- TCLJ, .':\l-?la;ac.bc,. .

~rivasiave, 3/¢ 5Ti bos. S2ivastova,
ngahambari Solony 3/3 Allapur Allchavat.

Tin jracash
I"/'J '3 ( 54)
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Hailway z0ard, BaTOde [10USE, Al tew pelhil.

P

Ze ride{ personnel wilicer, Los thern Gailwey, Sarcd
jouse, l.ew Delhi.

)

S Civi-iongl Rallway fancied, .. 1.1ly, Allshabed.

4. cerior pivisional commercial Supdl. b HlY,

Allshakad. — : : -

... RespoOniants

7e. Uricinsl application no. 151/93

1. shec [um:T  Y8Gay, S/O S1i F.L..Yadav, r/o 154-A
Aiopibagh. Alletavad.

larirs Sanal Verme, S/0 5ri Bl.r. VeIme, r/o
OI 41"' & 95 Tili!k J\a\jar’ nllahCM_d-
hw

je: Nerd, D/O gri Ram Dacs, r/O 4/9c-i
nd ﬁagar, l‘"hduuU.

4. Sunil Xumer Srivaslava, z/o sTi AN. Srivesiave,
r/o .}..77 i at-LIa L\Odd, A lu- 'J‘LaU'

5. xejesh Kumer, /o 5@l S.p.L. Srivastave, r/o
b'u‘cﬂal SLAngtuVu, JUCdmelh Dhanbad.

5.  Awedosh Kamar sln:h, s/o sii J.5insh, r/o surahiya,
fogt -anscdih, Disit. callia.

T Anjeni Kumer srivasiava, /0 sri V.l srivastava,
r/o 28-A Krishen liegsl, Allshebad.
5. Ksrunesh Kumar, /o Sii T. hatla, r/o 54I=3 Chanshyam

nejar, Allahabad.

'Hu.

9. Shyam Frakash srivssizve, s/c 5ri P. Lel rfo
Zug 54 Bagrambard colony, Allsghabad.

/o sri rrem Kumar, U/0 16/11 Uew

10, Lalit Xuusr,
avagh, qll habad.

sohtati

ve. iyppliicart

Versus

R Jriion of Ar‘,la through Genersl Luncgel, .. nly
Rarocd H0UsSe, 8w Jelhl.

~, chiaf personnel Offlcer, i. 3ly, Baroda House,
lew Dalhi.
3. nivisional ureilway wiaiiagel, l. nly, Allshabed.
4, genior piv isionzl Commescdicel Sapdt. N fily Asliahabsd
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Qriginal Applicatien Ne, 15U of 1993

. Shri Dhirendra Kumar Mishra, s/e
shri H.M, Mishra, r/e 23/47/107 B
Indrapuri Geleny, Allahpur, ¢
Allahsbad, = ' -
eess Applicant

Versus

1+ Unien ef India threugh Genral
Manager, N, Railway Head Querters

Uffice Bareda Heuse, New Delhi,

ess+ Respendents

O R_O E R(RESERVED)

JUSTIGE B,C, SAKSENA, V,C

This bunch ef TQthses in all invelve almost

identical questiens eof fact and law and reliefs alse. O.A
83 of 1992 is being treated as the leading 0.A, e number
of days of werking varies in each ef the 0.A and breadly

the peried of werking ef the applicants as Voelunteer Ticket

Cellecters ranges between 5 te 18 days and that tea on the
allegatiens made by the applicants in the month ef January
1982,

2. The applicants alleged that they had werked fer

the perjed. indicated by them in the varieus Osrs.in the menth

of January 1982 @ &,15/= per day. The applicants allege

that on the basis of Railwag Board's letter dated 6.2,90

they made representatien regarding their re-engagement as

Volunteer Ticket Cellecters since they had werked prier te
17.11,86,

3. Reliance fer the claim is based on the decisions

of this Tribunal as alse the P.B, in a few O.As preferred

\
Y
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by p:rsoﬁs similarly circumstanced. The applicants,

have sought & relief for a direction. to the

ot
b
w
Ly
[p]
iy
Loy
1=
1]
-

spendents 1o re-sngage the applicanic as Volunteer

L=
.- Tickei Cullactore or Mobile Booking Clexks es per Extant

Rules. .They heve also in some petitions prayed that s

girection be lssued to the rsspondents to take the peti-

+icn>rs on duty and pay back wages from 1C.12.9C till

the daie when they first presented shems@lves for engage-

men+.

4, The respondents heve Lesisted the petition end have

riled a councr affidavit as also & supplemantary coun.2r

affid avit,
Se The.applicants have filed & rejoinder zf fidavit.

The appiicants have admittiedly not re-engaged after tneir

short stint ranging between 5 10 18 days in the month of

Jenuary 1982, The Raillway Board's circulers dated 6.2.90
ic annexed as winéxure AL to the leadinc U.A and heve
sleo been annexed in kX®x sorme of the U.4s. A p.rusal of
the said letter shows that in the light of the judgment
Gated 26.8,87 of the Centiral Administrative Tribunal,
principal Bench, New Delhi in O.A. No. 1174 of 1984(Neera
Mehta and urs Vs. Union of India and Ors ) and cdismissal
of the SLP No, 14613/87 by the Hon'ble Supreme Court

on 7.9.35, The Railway Boerd has dec.ded that the 'cut
off! ~ate for being considecred for abscrption in
regular employment against reguler vacanc ies earlier
proviizd to be 14,8081 ~ill be substituted by 17.1..80
Paragraph 3 of the circular letter is the anchor shest

for the cleim in the present O.A which reads as under:i-

\

o s 4G




" In regard te Candidates engaged 3s Mobile

Boeking Clerks discharged Censequent en

digcentinuance ef the scheme by zenal
. _Board's '
Railways, as a result of/ﬁﬁﬁg letter. dated

17.11.86 er any earlier instructien to the

same effect may be T'e-engaged as Mobile
Booking Clerks as and when they appreach
the Railway Administratien in regular
empleyment may be censidered after they
Cemplete 3 years ef service as Mobile
Beoking Clerks in the same manner as in
the case of other Mobile Booking Clerks

covered under para 1. .

&. In paragraph 1 attentien was invited te Railway
Board'; letter dated 21.4.82 ang the 'cut eoff dat;'
previded therein was 14.8,.81,

3. We have heard the learned ceunsel fer the parties,
Qe Shri B.B, Paul, ceunsel appearing fer the Irespo-
ndents raised ga preliminary ebjectien that the OWshs are
barred;by time, laches and acqu%ﬁonnce.

qe. The learned ceunsel urged that the agplicants

have net been engaged after January 1982. He further
submitted that the Railway Beardts letter dated 6.2.199C
dees net govern the applicants whe alleged te have werked
fer a peried between 5 to 18 days as Volunteer Ticket
Collectors, He further submitted that the applicants were
net discharged Censequent te discentinuance ef the scheme
by the zenal Railways as a result of the Board's letter
dated 17,11,86., Their discontinuance had taken place feur

Py .eepdl
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years earlier and net en the basis ef the Railway Board's

said letter,

10, The respendents have alse disputed the Coerreciness
of the averment made by the applicants abeut their having
worked fer the dhrafion indicated by them in each ef the
CAs. The applicants in suppert ef their assertien of

having werked in the Year 1982 for a number ef days indicated
3y them during the 'Kumhh mela' have been aneexed, cepy ef,
sbttificate stated te have been issued by ene Ram Das whe

Jas given out his designatien as/?iifet Collecter akM, N. Rly
illahabad, Cepy ef such @ certificate has been annexed as
annexures A=3 and A~4 te the leading O.A, Shri B.B. Paul
submitted that Shri Ram Das was net cempelent te issue thig
“ertificate and the said Certificate cannet be treated as
rreof eof the working peried eof the applicants indicated in
ihe ceryificates, We, however, feel that it would not be
Il.eCessary te enter inte thig contreversy for the purpeses

of deciding the O/s, We, proceed to decide the 0,A in the
1ight ef the claim based en the provisiens of the Railway

Beard's circular letter dated 6.2.90, we, hewever, make it
Clear that we may net be understood te have daccepted the

claim ef}the dpplicants with regard te the days ef their
werking. we may take Up the plea of the 0.as being barred
by limitstien, Admittedly, nene of the dpplicants initiated
anx@%ﬁ%&%&%ﬁproceedings in any ceurt te challence their
discentinuance made in January 1982, The €entral Admini-
strative Tribunall was censtituted in November 1585. These

Ours have been preferred in the year lgg2,

12. As neted hereinabeve, the basis fer the claim

apart frem the previsiens of the Rajilway Board's letter




of <ihs Tribunal. The said V.As are U.A. No, 722/90
Rajendra Uil Srivasteva Vs. union c¢f Indie and Ors, C.A
No., 471/8C Mukesh Kumar Srivestava Vs. union of lnd. and
Urs, U.A. No. 648/91 Maden vohan Pandey Vsv-dnion of indla
snd Urs. No doubt, in these csses orders for re=cngagermen
of the applicants therein had been passed. Un ihe material
placed in the supplementary affivavit we find subsequenily
in several other cases dwclded by this Bench of the
Tripunal, & different view was taken when il wae pointed
out that the Railway Bocrd's circuler applied to licbile
Pooking clexks and the decision in Neera Mehia's case was

in respect tu Mobile Booking Clerks. This distinction was

noted while allowing a few review petitions in some U.As
‘and in U.A. No. 131/92 Leljl Shukla and Urs, fhe only
direction glven was that the respcndents mey cdna}der and
analyse the cases of lobile Bocking Clerks and find out
if any scheme can be framed by them laying down a pasii-
cular criieria for re=-engaging them on casual or dsaily g
basis. A,ainst this decision, the Hailway Aathorities
preferred n SLP before the Hon. Supreme court anc the
Hon. Sup.eme court by an orcer dated 7.4.94 passed the
folloﬁing order e
" Delay condcnec. The order only gives & dire-

ction to the petitionsr to find out any scheme

can te fiamed. The Union of India

can examine the matterx and if it 1is

noi possible tc frame a scheme, recurd

its finding accordingly. There is no

obligstion cast by b2 impucned crder

that the scheme should be framed in &Ny

¢ sse subject to the 2POve observetions the SLP

is cdisposed of", AN
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Subseguently, the Railway Administratien consideredy the

pessibility ef framing a scheme in the light of the aire-
ctiens given in Lalji Shuklats case by the Bench ef this
Tribunal which was alse Tepeated in seme other 0.As which

Came fer decisien swsequent te the decision in Llalji

Shuklatg case,

13, The Railway Administratien in the supplementary

counter affidavit have indicated that they have taken a

decisien that ne scheme canbe framed fer Velunteer Ticket

Collecters fer abserptien ang Tegularisatien in grewp*'C*
eqd

categery pests since this weuld militet Sgainst the statutery
previsiens laid down fer Recruitment of Ticket Collecters etc

ds centained in para 127 ef Section B of Chapter I ef the
Indian Railway Establishment Manual 1989 Edition, They have
further taken the view that Ne such pests er vacancies exists
en the Railways fer Velunteer Ticket Cellecters/Mobile Booking
Clerks fer their Te-engagement en casual er daily basis,

15, It was also held that re-enagagement will burden
the public exchequer and will alse enlarge backdeer entry

and will affect reservatien pelicy as contained in Article

16(4) of the Eenstitutien of India. It was slse held that

framing ef such a scheme fer those Volunteers whe have clearly

of merely for 5 te 18 days will be against
public interest as the pests filled up by them are generally

werked fer a peried

by direct recruitment threugh the Railway Recruitment Board

epen fer general cempetitien and the eligible persens at large E“

would be deprived ef their legitimate rights,




1. Aamittedly, this scheme hés been given up after

47.11.86 ¢no the Hailway aaministratien haes fer cogent reasens

indicated thet it was net feasible te drew up ¢ scheme es

rejuired in orders passed kn varieus O..s

16, shri B.B. Poul hes also invited @g | eur attention

to certain decisions in review petitiens which were allowed-

tnﬁmhnmg§b.0n the basis ef an anolegy of the decision by the
1
Principal Bench in 'Neera Mehta's cose direction fer re-engag

ment had been passed in the Ous, While dociddag allewing th
review pegitiens it was neted that the decisien in Neera
Mehta's case was confined te Mobile Booking Clerks and there
is ne parity between Mebile Boekiny Qlerks and Velﬁnteer
Ticket Collecteors, The present applicants fell in the later
categery.,

16, Juite @ large number of decisiens hcve been renderec
frem time te time and the view taken in the earlier decisiens
have been washed dewn er even net accepted in latér decisiens
and a directien te draw up a scheme was enly previded as in

Lalji Shukla's case(Supra ), which was followed in many other
subseyuent decisicns, The turns end twists which have taken
place In the view expressed on the guesticn have been referrec

to show that the decisions of Lhis BRench of the Tribunal on

\ . . dare
the basis of which the appllcantS/cEalminq sirilar benefit
being extended to them do not hoeld the field.

1q. w2 may now take up.for consideration the plea cf
L _ bznefit of the
the applicents Lhat the jacclsiuns in scme OU.As in favour of

similerly situeted persons may be extended to the gpyplicante

)

It is now fairly well settled that the judement of the Tribun.

\ q);f]/ o * s P‘/::..
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fof that mctter of any court does not give rise o a

a cause of action, It 1s the orders of the authority

concerned or their inaction which give rise to the

grievance and the cause of action based upon this has to
be considered for purposes of detlermining whethasr the
petition is barred by time under the provisicns of Szc,

21 of the Administrative Trabunels Act.

13, As vwas noted by the adrss Bench of the Centrel.
Acministrative Tribunal in a decisicn reported in (16%54)
28 AIC pge 20U 'Tamil Nadu Divisional Accountants Associz-
tion and s, Vs, Unicn of Indis and (rs, this position of
law has been clearly affirmed in the judgment of the
Supreme court in"BhOOp Singh Vs, Jnion of India and Crs.
(1592 ) 214TC page 675. Before the Madras Bench the
question of delsy was relsed and it held Lhat since the

de lay has not been satisfactorily explained the C.A was

re j2cted on the c¢round of limitation alone, In that

case an ordar adverse to the applicsnts was passed cn
14.10.85. A declision on a similar order was rendered

by the Chandigarh Bernch of the Tribunal on 1.5.,91, There
after the applicants Asscciztion moved in the maticr and
mede & representetion, O years delay was held as fatal.
1<, A Full Bench of the Ernakulam Bench of the

iribunal in & decision reportzd in (1494, 28 AIC 177 has
alsu taken the view thet decisions in similar caces cannot

¢ive & fresh cause of action and the per+od must be counted

from ihe dete the claim relates,

\
Qsc\/
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2L, The Hon'ble Supreme Court in 'Bhoop Singh Vs, Union

G- .ncic snd Lrs{Supra; hed interclia, heldithat"inordinate
< :

6nc unexplained delay and laches by itself/s ¢ood . —und

10 refuse relief to Lhe petitioner irrespcctive of the

merit of nis claim. It was als. ohserved that Art, 14 or

the principle of non=discrimination is eyuitable principle,

Ther2fore, any relief cleaimed cn “het basis must itself

iy

¢ founded on eyuity end not he zlien tc that concept™,

o
1_‘

B +# may 3lso refer ic 5 relevant observation mede in a
recent cdeclsiun of Hon, Supreme Court in 'Acian (aancre
Semant ano wrs. Vs, Union of Indie anc wus reported in

1994 $.C.C{L&S, page 182, The petitioners before the Supre-
e Curt In that case were casual libourers of south eas@efn
dailway, They were 2lleced 1o have been appointed between
1584=6% end represented hetweon L1575-78, They, through

thelr petition sought ¢ directicn to be issued to the opp.

parties to include their namee in Live Cssual Lashourers
Royister after due screening end to give them re~employment
according to their seniority, The basis for the clzim
amongst others ang was a fow judgments rendered by the Acex
court .n 1985 &ndha7 directing the Rzilway Authorities to

Iepere ¢ schem: Znd-to ebsorb the casual labourers in

o

o

ccordance with Lheir san.crity, The petitioners appe ared

to have made a representation in 1$SL to the Authoiitiles in

v

+

vhich it was clleged <het vhey are not followine the orders
cf the Supreme court, Hich court of Calcutis and Calcutta
Bench of the C,A.T. In the facts of the said cese the Hun,
Supreme Court, *cok the view that since no explanztion has
been ¢iven as 10 why the petitioners did not approech till

1920 held thal twe guestions arise;

\
N
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o re

(i) whether the petitioners/entitled as &

L\ Y

4 maiter ot right to reamployment,

(iij whether they hewve lost Lheir right,

if eny aue 1o delay.
22, while dealing with the said guestion the
following observelion was made i-

" Pelsy itself deprives a person cf his

remedy aveilable in lew. 1n absé@nce of

any fresh cause of action or any leglslation

a person who has lost his remedy by lapse

of time logses his righi as well",
23, A Full Bench ot +the Tribunal(PE, while
deciding U.As 767 and 842 of 1585 mede the following
rslevant observation:-

\“ mo It

pess en order in respect of perscns who

s not openes tc court of record *to

’_J-

ere npou even present before it by any

cpplication or potition. In this view

of the matter the view teken in ihe
case of one cr more employee by a judicial
forum cannoti be i?,so factc made appli-

cable to all other employe=s n the same

cadre, rank cr situaticn by another

judicisl forum.® i

This chservation also sugpcrts the view taken hereinabovey

thet the judgment in a csse does not give a cause of
- who

acticn to ancther employee,/claims to be similarly ’

circumstanced ass the applicant in other case esrlier

decided. o\
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o4 3ni. LLB. Feul, 1oormed counerl ajy T uring foi

the .zcponconts have 1nvited cur attention 1o o decicion
renderec by ihe ruincipsl Bunch in 'Ashich Chekrasorly Vs,
Jnion of infig and wurs, .eported in 1994(., AIJ 332. in

the caid case the fatls sre almost identical ss in +he

case in hand. The applicant alleged that he vas engaced {
#s Mobile Beckino Clerk from 1,5,85 to 15,.7.8% 2nd had not

been enganid ihereefter. He mede ¢ representetiun stsa

thzt he hae sonted fir 20 Agye In 1S3 Ind in view of the

circal:in ¢of the ngilwzy Foard dated 21,2.72 he be alsc

censidered for ebsorption ss Mcbile Booking Clerk. The
cppllcent's representati:on was rejected snd he was informed
tnat he ceannot be ebsvibted in terms of the lettc:r dated
12,8.92. In th2 szid ccse the gpplicant based his claim

on trhe heels Of a decisicn of the FL,B., in & similer bunch

¢f the cesecs, The Diviosion Bench {ock the view',
" there Le no perity or simil-rity between (he spplacanis
Case end ihe applicanic Iin the bunch of cases dec_d=d
. 4t was held thot sinee the services cf the
épplicent was nol discoentinued es a result of Reilway
Beerd''s letier doted 17.11.86. the ap, licent's cus@ wias
k{ﬁ'not covercd by pare 3 of ‘he Railway Busrd's letter
deted 6.2,9C, Since he was nol discherged conseguent
upon discontinuance of the schem by the zcnal Railvay
as ¢ result of letter duted 1i7.11.86. The same situstion
vhtalns h2rein slso snd wehaeve alreedy hele sccourdingly,
2%, in the said cesz, .ofcrring tc the doc-osion of the
Sapreme court in 'Bhoop Singh Vs. Unicn of Indie and Ors

(Supra), the guestion uf delzy was also

LWANS
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(1]
-

consid;red and it wass held that the petition was barred

by limitstion, fhe cause of action having asccrued @ in

o
July 1985. . The sald O.A was filed sometime in the year
o 1593, -
24, : The learned ccunsel for the respondents slsc

invited our attention to another decision rendered by the
same Diviwion Bench of the Principal Bench in 'Anil Babu
Sharma ¥s. Union of Indis and Ors reported in 1994(1) ATJ
po-84. 7

2%. The petitions before us are clegrly barred
by limitation as providéd in Sec. 21 of the Administrative
‘Tribunals Act. The provisions of the Railway Board's
letter dated 6,2.90 is not atiracted and applicable to the
applicants,

29. Admittedly, the scheme hzex been given up
since after 17.11.86 and 1is no longer in force. This fact
cannot be loiz sight of. The applicants therafore, cannot
be granted[ieiieiSPrayed for by them. The spplicants alsc
raised a plea that one Shri R.N. Shorey and 12 Uthers Volu-
nteer Ticket Collectors have been included in the apgr0véd

list of 1982, It is, therefore, pleaded thet the responde-

nts have been glven re-engagement to some Voluntiaers as

Volunicer Ticket Collectors on Pick and Choose basis.
BQ. ' In the counter affidavit, it has been indicstah
that the 12. persons named in para 4.1C of the leading C.A
had been re-—engaged as tbbkile Booking Clerks and not as

volunteer Ticket Collectors. The allegation, therefore,

ha& been denied. Be that as it may, the applicants would
be entitlsad to the relief claimed by them only if it is

based on any statutory provision., The act of the respo-

naeents in re-engaging a few which has been satisfactorily

\ Qm\l./. P50
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explained will nct give rise 1o discriminetory tre. .ent,
+he sppilcants in 2ffect cre seeking re-cngagement cn ihe
strength of having worked for a period ranging hetwaen

S L0 1S ceys,which alsc is doubtful ,and has been dlsputed
by the respondents,

L. N oview of the dlscussiun he roinabove, an

- S

& tulality of the circumsiences w& are not pursuaded to

crant the reli~fs claimed for by the applicantis, Th: U,As.

lack meriti anc are- accordingly dismissed, No orcer as to
' b

costs,

32. ine copy of the jucgment shall be placed

on each of the U.hs which have been dec.ded by this common

: o R -_—
Juuvgment, L S~
P el
( K. MITHUKUMAR : ( B.C. SALCSENA
NENRER(A) VICE CHAIRMAN
s g . - <
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